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Labour U Kachal presented a
charter of demands relating to wage
increase, joining time during sea pas-
sage, matters concerning promotions,
increaseg in number of days of casual
leave, credit note facilitles for sea
journey, children’s education allow-
ance and bonus, etc.

(b) The Industrial Relations Machi-
nery of Andaman & Nicobar Islands
Administration held conciliation pro-
ceedings which ended in failure. A
failure of Conciliation Report has been
submitted to the Union Territory Ad-
ministration who are examining the
matter to see whether 1t couid be re-
ferred ip adjudication.
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Demands of Deulbera Colliery Labour
Unlon

1395, SHRI PABITRA MOHAN PRA-
DHAN: Will the Minister of PARLIA-
MENTARY AFFAIRS AND LABOUR
be pleased to state:

(a) whether the Minlstry of LaBour
hl:u;edmt::: of failure

11-point charter of demandy coupled
with g strike notice made by the
Deulbera Colliery Labouy Union;

(b) whether any  memorandum
from the President, Deulberg (ol-
liery Labour Union praying for early
settlement of the existing disputes
and revival of recognition to the
Union among otherg hag also been
received; and

(c) if so, what action has sp far
beep taken in these matters in order
to avoid the threatened strike?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA). (a)
A Failure of Conciliation Report re-
lating to an ll-point charter of de-
mands raised by Deulbera Colliery
Labour Union (HMS) connected with
a notice dated 283-4-1977 to go on
strike with effect from 15-5-1977 was
received on 19-9-1977. Another Failure
of Conciliation Report relating to one
of the poinis covered by the first Re-
port wag received on 13-9-1077.

(b) Although the ll-point charter
of demands referred io in Part (a) of
the question did include the demand
for revival of recognition of Deulbera
Colliery Labour Union, no separate
memorandum regarding this appears to
have been received from the Union,

(e) The Failure of Conciliation Re-
ports recelved from the ALC(C), Bhu-
baneshwar are under consideration of
Government.

P.C.0. Facility in Sub-Post Offices
in Ratnagiri District

1396. SHRI BAPUSAHEB PARULE-
KAR: Will the Minister of COMMU-
NICATIONS be pleased to state the
number of Sub-Post Offices in Ratna.
giri District which have not yet been
provided with P.C.O. facility an whe-
ther Government propose to give
P.0. facility to these Sub-Post Offi-
ces during the year 1077-787





